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Honible :Ar. Justice B.O. Jaksena, 

Honle ;v1r. 	Jas 'flupta  

The re span nts have filed ju pp 	anne xed  

to the some is a. copy of the undertaking stated to 

been given by the a..)plicant that he •.,tfold nwt, 

and press further his °Abo fore the Tribunal sinc:2 

a—in-0. Branch, 	letter dzted 3-5-1995 has been 

impLemented and the CA has 1c 	irL'D,..ictuous. The 

and the pending 	is di;.ol-Ted of. The 	is di s,Do,-ed 

of 1-10vinql become infructuous. There shall be no or • 02 

as to costs. 
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